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Form URC-2
Advertsemeant giving nolice about registraton uncer Part | of Chapter XX1 of the
Ach [Pursuant o Saction 374(B) of the Companies Acl, 2093 and Rule 4(1) of the
Companies (Authonzed to Register) Rules, 2014]

1. Motice iz hereby gven ihat m pursuance of sub-section {2} of Section 356 of the
Cormpanies Act, 2013, an appheation is propogad to ba made after 15 days hereod but
befora the expiny of 30 days herenafter to the Regisirar at Central Registration Cenire
that Shree Guru Gold, a parinership firm may be registerad under Part | of Chapler
X¥lolthe Companies Act 2013, az a company limited by shares.

2. Tha Principal cbject of the company is as follow:

Tocarry onin India or efsewhere the business of goldsmiths, silver smiths, jewslers,
gam and diamond merchants and of producing, acquinng and lrading, impoding,
exparing, buving, seling in all knds of metals, bullion, gold, sitver, platinum,
diamonds, precious stones and pearts and other complimentary dem including
watches, sunglasses ate,

3. Acopy of the dralt Memaorandum and Arbcles of Association of the propossd company
may be inspected al the office at 818, Budhwar Path, Pune-411002.

4. Moticeis hereby given that any persan objecting to this application may communicate
Ehear oopaction inwriteg o the Regisirar al Cantral Registration Cantre {CRC), Indian
inskiute of Corporste Affairs (ICA), Plol Moo 67,8, Sector 5, IMT Manesar, District
Gurgaon (Haryana), Pin Code-122050, within twenty one days from the date of
publication of this notice, with a copy to the company at its registered offica.

Dated this %th April. 2025
iAegutation 14 af the nsohemand Bancruntoy Boand of India

{Wiiuntary Liguidation Process| Regulations, 2017
FOR THE ATTENTION OF THE STAKEHOLDERS OF
MMA BRAND SERVICE INDIA PRIVATE LIMITED

Hame (5] of the applicant;
Shrl. Subrata Sunil Majurmdar
Mrs, Sampa Subrata Majumdar
Shri. Sayan Subrata Majumdar

SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT

:Hu'. PARTICULARS REMARKS [
L | MAME OF CORPORATE FERSON | MIMA BRAND SERVICE INDIA PRIVATE LIMITED|
2 | DATE OF INCORPORATION OF | 01/10/2021
| CORPORATE PERSON b
3. | AUTHORITY UNDER WHICH REGISTRAR OF COMPANIES SAAHARASHTRA,
CORPORATE PERSON IS PUNE
INCORPORATED / REGISTERED
4. | CORPORATE IDENTITY NUMBER | UT2800PN202LFTC204807
0F CORPORATE PERSON
& | ADDRESS OF THE REGISTERED | Fat No. F2/603, Kapil Abhijal. 5 315271
CFFICE AND PRIMCIPAL OFFICE | 308, Dabanular Colony, Kothned, Pune,
| {IF ANY) OF CORPORATE PERSON | Maharashra, ndia, 411038
& | LUQUIDATION COMMENCERENT [ OS/Od /2025
DATE OF CORPORATE PERSON
7. | NAME ' T | MRS, SHILPA DL
ADDRESS: B0, SHREE MALAT] MADHAY COOF HEG.
SO0, KOHINDOR COLONY, SAHAKAR NAGAR
MO, 2 PUNE, -411009
Gt Agddrass:
IRD FLOCR SATYAGIRI APARTRMENT, 77,
WUAYS MAGAR COLONY, 2047 SADASHN PETH,
PUME-411030
EmMaIL 8ODRESS: shilpa, distEkmdscs.com
TELEFHOMNE MLIMBER OEZ2304.384
THE REGISTRATION MUBMBER OF | IBSIIPA002AP-MOOTSE 2049 2020/ 12563
THE LIHADATOR
& | LAST DATE FOR SUBMESSION OF | 8/05/2025
[ CLAIM

Matice s haraby gieen that the MMA BRAND SERVICE INDIA PRIVATE LIMITED has
commenced valuntasy liquidation an 20k April, 3025,

The stakenalders of MMA BRAND SERVICE INDIA PRIVATE LIMITED are hereby called
spon ta submi a proof of their claims, on o befose 90802025 to the liquidater at the
address meantianed Aagainst mam 7.

Thefrancial creditors shall submit their proof of claims by electronic mears gnly, 8l ather
slakehokdens resy submit the proal af cleims ingerson, by posh or by esecinanic means.

in prder 1o get @ copy of the Form you may downlpad the same from the website
wearnlibbigowin and Insalvency and Bankmugicy Board of India (Voluntary Liguidation
Process) Regulations, 2047

Submission of Galse or misteading proofs of cham shall attract penalties.

Duvte: D904,/ 2035 Mrs. Shilpa Dixit

Place: Pune Liguldatos

HINDUJA HOUSING FINANCE LIMITED =

Corporato office - Mo, T67-160 2nd Floof, Anna Salai Saklapet, Chinna -G00 015, iy Fpdann
Branch Office - Manikchard Gaferia Building, 15t Aoar, DIP Banofa Chowi, Towards Senapat
Bapal Aoad. Pune Makamashira- 411095 E-madl : sactionghindejabousinglnance. com
Gontact No. RITESH GAWAI- 8011858221, RUSHIKESH UBHALE-9823244458,
DHANRAJ MAHALE-9921838973, VIKAAM NALAWADE 9420848654

Demand Notice under Section 13[2] of the Securitization and Reconstruction

ol Financial Azsels and Enforcement of Security Interest Act, 2002
The undersigned being the authonsed officer of HINDUUA HOUSING RNANCE LIMITED
{ under the Act and in exarcisa of tha powers confermad under Section 13(2) of tha Act, read
witivthe Rule 3, issued Demand Notica{s) undear Saction 13(2) of the Act, calling upon the
| following borrower(s) to repay the amount mentioned in the respective notice!s) within 60
| days from the date of receipt of the said notice. The undersigned reasonably beliaves that
{1 bormower(s) ana avoiding the service of the demand noticeds), therefore tha servica of
(the demand notice is being affected by affixation and publication as per the Rules. The
contents of the demand nofice s} are extracted hergin balow:

Loan Application No. MH/BAR/PHAL/AD00000004 & 20.01.2025
MH/PNE/BRMT/AD00000301. 1. Mr. Priya Amit Rs. 15,28,052/-
Mekalki 2. Mr. Amit Shashikant Mekalki as on 18/01,/2025.
3. Mr. Shila Shashikanl Mekalki NPA Date: D6.01.2025

i SCHEDULE OF THE PROPERTY : All that piece and parcel of the land bearing Gai
|No. 256/3/C/1/7 {Old Gat no. 256/3/3), NA plot No. 17, area admeasuring aboul
|00HD1.25R i.e 101.25 sq. Meter along wilh construction admeasuring about 750
{5q. Feel siluated at Village- Karmala Tal-Karmala, Dizt-Solapur within the
|Karmala Nagarparishad, solapur and within the jurisdiction of sub- regisirar
|oifices intaluka Karmala, Solapur {Here in after referred to as the said Land), The
{ boundaries of the land areas follows East: By plot No. 18, West:By plot No. 16,
MNorth : By Road, South : By gat No 256/4

MH/PNT/ETRIADDDDODOSZ &
CO/CPC/CPOF/ADDOD04D033. 1. Mr. Ketan Hiralal as on 26/03/2025.
Galkwad 2. Mrs. Dhanlaxmi Ketan Galkwad NPA Date: 05.03.2025

26.03.2025 Rs.64.43 995/-

SCHEDULE OF THE PROPERTY : All that piece and parcel of property of Residential
{Flat No. 802, admeasuring area aboul 1020 sq. ff. i.e. 34.760 2q. mirs carpel area
talong with Adjacent Terrace admeasuring areéa about 1065 sq. it i.e. 98.940 zq.
|mirs. on the Efght Floor in the building namely “Plalinum Heights" constructed on
|Land bearing 5. No. 5. No.19/1/1/1/1 admeasuring about 00 H 05 Ares [04 Are as
(per 712 exiract], 8. No.19/1/1/1/2 admeasuring about D0 H 03 Ares, 5.
No.181/1/1/5 admeasuring about 00 H 02 Ares, 5. No 19/1/1/6 admeazoring
tabout 00 H 01 Ares, 5. No.19/1/1/1,/7 admeasuring about 00 H 02 Ares, 5.
No.19/1,/1/1/8 admeasuring about 00 H 02 Ares, 5, No. 19/1/1/1/9 admeasuring
{about 00 H 02 Ares, 5. No.19/1/1/110 admeasuring about 00 H 01 Ares, 5.
(No.19,/1/1,/12 admeasuring about 00 H 05 Ares, and 19/1/1/13 admeasuring about
IBIJ' H 02 Are, and totally admeasuring about O0H 25 Ares, all situated at Village
| Undri,, Tal-Havell, Dist - Pune within the limits of Pune Municipal Corporation and
{within the jurisdiction of sub-registrar offices in taluka Haveli, Pune. (Herginafler
|referr|z|1 to as the said Flat). The boundaries of the land A are as follows: ON OR
| TOWARDS EAST: By Property of Mr. Chowdhary & others ON OR TOWARDS WEST :
By Shivajinagar Co-op Hsg Soc. ON OR TOWARDS SOUTH : By Part of 5. No. 19

Loan Application No. MH/PN1/KTRJ/ADODODO118. i1?f'!}l‘.-'2ﬂ25 Rs. 30,52 315/-
1. Mr. Mayur Rajendra Katariya 2. Mrs. Sunandabai|  as on 17/02/2025.
Rajendra Katariya | NPA Date: 06/02/2025

SCHEDULE DF THE PROPERTY : All thal piece and parcel of the land bearing House
No.684, Survey No. 19 Hisza No. 1B/1A/9, area admeasuring about 00H 04R out of
which area admeasuring about DOH 0ZR out of which area admeasuring about 666
8q. Feet along with RCC Construction area admeasuring about 92.93 Sq. Meter
{bearing Property No. P/F/26/00184000, situated at Village: Hadapsar Taluka: Haveli
| Disirict: Pune within the lmits of Pune Municipal Corporation and within the
|urisdiction of Sub-Registrar: Haveli, Pune (Here in alter referred to as the said Land).
| The boundaries of Ihe land areas follow Easl: By Property of Mr. Dighe West: By
{ Commion Bol & Prabhale House North: By Om Park Society South: By Common Bol &
| Property of Inamdar, Mr, Jadhay

MH/PHEBRMT/ADDOD00T02 &
CO/CPC/CPOF/ADDDOD3943. 1. Mr. Shubhangi as on 17/02/2025.
Babasaheb Purl 2. Mrs. Babasaheb Keshav Purl NPA Date: 06/02/2025

19/02/2025 Rs. 24,089,223/

SCHEDULEDF THE PROPERTY : All that piece and parcel of Flat Mo. 4 on First Floor
admeasuring 780.00 Sq.ft. i.e. 72.49 Sg.mirs. Building named & siyled as
*Indranil Apariment” Conziructed upon Plot Mo. 13 out of Survey No. 273/4/1,
\within the limits of non-municipal area Baramati, Disl. Pune.belonging to Mrs.
iﬂhuhhangi Babazaheb Puri DEMARCATION OF THE PROPERTY - Bounded as
| Under EAST. Open space out of Plol. SOUTH: Open space. WEST: Fial No. 5 and
Staircase NORTH: Flat No. 3

1. Mr. Umakani Pandey 2. Mrs. Kalyani as on 01/01,/2025 .
Umakani Pandey HPA Date: 05/12/2024

iSEHEI:II.II.E OF THE PROPERTY : A) All that piece and parcel ol property of land &
|constroclion at Survey No. 1478728,2 at Village Mauoje Manjari Budruk. fotal area
D0 H 53 R, out of this property, the area admeazoring aboul 600 &q fi sitwated al
Village Manjari Budruk, Tal. Haveli, Disl. Pune which is in the limits of Pune
Municipal Corporation and within the jurisdiction ol Sub-Registrar Haveli, Pune. B)
Allthal piece and parcel of property of land & construction ai Survey No. 147A/28/2
(at Village Mauje Manjari Budruk, total area 00 H 53 R, oul of this property, the area
|admeasuring about 300 sq 1t situated at Village Manjari Budruk, Tal. Haveli, Dist.
Punewhich isin the limits of Pune Municipal Corporation and within the jurisdiction
{of Sub-Registrar Haveli, Pune. (Hereinafter referred to as the said property) A-
EAST, By 15 Feet Road WEST; By rest property of 3. No. 147 S0UTH; By Plot No. 20
ANCRTHBy; Plot Mo, 30 A B-EAST ; By 15 Feet Road WEST, By rest property ol 3. No.
1147 SOUTH; By Plot Mo. 29 ANORTH; By Plot No. 30 A

il the sald Borrower Guarantor fall to make payment to HHFL, as aforasaid, HHFL may
proceed against the above securad assels as 13(14) of the said act and applicable
Aules entirety at the risks, costs and consequance of the Berrower/ Guarantor

Data 10004, 2025 Sl Authorised (far

Place: Maharashtra For Hinduja Housing Firance Limited

2228 area admeasuring 435 5g. Mirs., Survey No,
2028 + 2103, 221 A + 2N B+ 2210+ 221D + 2212,
sitiated at Vadavali, Varedi, Tal.- Kargat, Dist.- Raigad
B) Continuing Guarantes of Mis Golden Bricks
Weskend Homes Put, Lid. & Dushyant Gopal Khanna

PUBLIC NOTICE PUBLIC NOTICE Motilal Oswal Home Finance Limited
HHMI é:_fg{)porattePOi‘[)irc]:e(:j Mptill\ha\l ngalllgg\évgg, IEahinﬂtﬂlclah Sayani ﬁo?d, Op;l)osite
NOTICE is hereby given that the share certificates for the under | | NOTICE is hereby given that the share certificates for the under ' epoL T &;f \ﬂ’um%n;r?."u55923m|ﬂ%'1'3p?_%ezr‘y;§27'21° \eoaswa.com,
mentioned securities of Tata Chemicals Ltd. whose registered | | mentioned securities of Tata Chemicals Ltd. whose registered PUBLIC NOTICE
office is at Bombay House 24 Homi Mody Street Mumbai 400 | | office iz at Bombay House 24 Homi Mody Street Mumbai 400 | [Motilal Oswal Home Finance Limited ("MOHFL”) (Earlier known as “Aspire Home Finance
001 have been lost and the holders of the said securities have | | 001have been lost and the holders of the said securities have o e ";;‘3%;;;;”&3‘:,3;“;(ﬁ;f{gi“nvggfe?ac"gﬁgyc{fv‘;fy" LRAR MARA DS
applied to the Company to issue duplicate certificates. An applied to the Company to issue duplicate cerificates, “Borrowers”) Loan Account No. LXSAN00217-180057917 to remove their personal belong-
H pany P ¥ pp pany p _ / h o1 )
person who has claim in respect of the said securities should | | Any person who has claim in respect of the said securities Wfﬁﬂc'ﬁ%f?&ﬂ‘g_,f’%dzl%‘ff,“,\j%‘i\éssé‘jmﬁ',&‘% ?g,Ul‘stLE?rg\?\;‘fpmcfgmﬂ%eﬁﬂ%%
lodge such claim with the Company at its Registered Office | | should lodge such claim with the Company at ils Registered | [MIRAJ, SANGALI, MAHARASHTRA - 416416” (“Secured Asset’) within a period of 7 days, the
i L i ‘ ey : . physical possession of which is with MOHFL in due compliance of the provisions of SARFAESI
withint 35 {.IH'_I,-'S M Eu_m:_}any_ will proceed to Office wlth_ll'l 15 daﬁ from ﬂ:'ls date, ,ElsE the I:D_mF_'EnY_ will Act, 2002. The Borrowers are further informed that in the event the Borrowers fail to remove
lssue duplicate certificates without further intimation. proceed to issue duplicate certificates without further intimation. their personal belongings/articles from the said Secured Asset within the stipulated time period
of 7 days, MOHFL shall be entitled and well within its right to dispose of the said personal
NAMES OF HOLDERS | KIND OF SECURITIES |  NUMBER |  DISTINCTIVE NUMBERS NAMES OF HOLDERS | KIND OF SECURITIES | NUMBER | DSTINCTIVE NUMBERS belongings/articles in accordance with law inter-alia by holding public auction or obtaining
AND FALE VALLE EEEIFHII-IT‘.IEE AND FACE VALUE ':'F” quotations from the parties interested in buying the such assets.
(Y (FV] SECURITIES Place: Pune Sd/-Authorized Officer
KIND ||'_'||"l FROM 0 Manik B Thadan Al Eﬂ'l.lﬂ'!n" SRarEs FROM O Date : 10.04.2025 Motilal Oswal Home Finance Limited
; faya N, Thadan
Maya M, Thadars L — , e Camp Branch Pune (0076)
Exquitv S 10 g0l snadzans 55742408 ; - I.-'__'h__" I 'J_|["r' .”"-”"':”"':: 6280629, Khudamurad Building,
Manik B, Thadani iz * J R MNT Equity Shares | 10-00 it ool (i ’“‘J‘icf Rank: of Mahaeathirs Sachapir Street, Pune - 411001
g g Tel, 020-26137250, 26130416
— Exuly Shares | 10 — sxos Email : bomTG@mahabank.co.in
! ’ o | sondzsns | sna42s06 MET IMNT Auity Shares | 10,00 1347,
5 sl R POSSESSION NOTICE
(Appendix IV under the Act - Rule - 8{1))
LA ity eharek | 15 hg 7 ; Whereas the undersigned being the Authorized Officer of tha
MNT/NET Ecuity Shares | 10 el soadzens | 50742606 NET/MN S L 2T} IR0 | HITIT0R Bank of Maharashtra under the Securitization and Reconstruction af
Financial Assels and Enforcement of Securily Interest Act — 2002
; and in exercise of powers conferred under Section 13(12) read with
WMNT/NET Squity Shares | 10 0| 1HEEERET | 9gmsngy WET/MNT Equity Shares | 10,00 g0l Zranisss 2Tamiiag Rule & of Security Interest { Enforcement) Rules, 2002, issued a Demand
Motice dated 30M1/2023 calling upon the Bomower calling upon the
Borrower/s Mis. TECH NEQ PUBLICATIOMN LLP Partneris
MNT/NET Exuity Shares | 10 25| 20681391 | agapiam NETMNT Equity Shares | 10,00 gu| 613800 | 4613014 Mr. Sachin Suresh Shah and Mrs. Nayana Sachin Shah &
Guarantor/s Mr. Sachin Suresh Shah and Mrs. Nayana Sachin Shah
lo repay the amount mentioned in tha MNotica being Rs.3,01,93,541/-
MNTHET Equty Shares | 10 en| soeata0r | Sodstand METIMNT Equity Shares | 1000 sl G461T540 AT I08 {(Rupees Three Crores One Lacs Ninety Three Thousand Five
Hundred Forty One Only) plus future interest thereon @ 11.05%
w.e.f. 30.11.2023, apart from penal interest, cost and expenses
ok T ; ; within Bl days from the date of the said notice,
MNT/NET Equity Shares | 10 25| STS0TRY | S7S0130 NET/MNT Equity Shares | 10.00 e L B The Barrower having failed to repay the amount, Notice is heraby given 1o
the Borrower and the public in general that the undersigned has taken
= Eoxiie o _— . . i . “ Physical Possession of the properties described harein below in
WNT/NET ity Shates gp| ETSOTA0T | STSO1407 NET/MNT Equity Shargs | 10.00 z5| TalteAd | JanaeH exercise of powers conferred on him under Section 13(4) of the said Act
regad with rule 8.of the said Rules as per Order dated 14.02 2025 of Chief
Judicial Magistrate in Cri M.A. Mo 5748/2024 on this 08" day of April of
MMTINBT Equity Shares | 10 50| sgiasaer | s9r3s309 MNBTMNT Equity Shares | 10.00 25| TEOTIMp | TSOT3964 the year 2025.
The Borrowers in particular and the Public in general is hereby cautionad
not to deal with the properties and any dealings with the properies wiill be
M THET Equity Shares'| 10 5| sorsnen | 29vasen NET/MNT Equity Shares | 10.00 25| 75014085 TEOT4000 subject to the charge of the Bank of Maharashtra, Camp Branch, foran
' amaount hereinabove mentioned
The Borrower's attention is invited to provisions of sub-section (8)
MNT/NET Equity Shares | 10 s0| 7argesse | 7rioesae WBT/MNT Equity Shares | 10.00 z5| 91353462 | 61353400 QEFRON) 1901 19 Pty JT-TREpRU-OF Wik BRRRRDIE, 5 ecran) diy
secured assets
This notice is also being published in vamacular. The English version
shall be final if any quastion of intarpratation arises.
MNT/NET Equity Shares | 10 25| 1210853 | 12110853 NET/MNT Equify Shares | 10.00 z5| Brsast2 [ B1363530 The details of thqﬁ properties fﬁnl‘tgaﬂad to the Bank and taken
possession by the Bank are as follows:
- ] . . 1) All that piece and parcel of propery i.e. land bearing The Plot
MMTINET ity 5h g . . G547
EAp Ehatn: | A 50| 4ET4S085716 | 48745066716 | | NBT/MNT Equity Shares | 10.00 zs| 110653462 | FTRIE admeasuring area 00 H 61 ARE sq. yards and Industrial shed factory
building admeasuring 14500 Sq.Ft. thereon, situated at 5 No. 28,
Hissa no 25, Vilage Dhayri, Taluka- Haveli, District- Pune in the same
TOTAL NUMBER OF SHARES 800 MET/MNT Squity Shares | 10.00 25| It095352 | 110653536 of Mrs. Nayana Sachin Shah and Bounded as under East: By
property of Mr. Rangji PokaleWest: Remaining property of sams Sr,
MAYA NANIK THADANI (MNT) NANIK BHAGWANDAS THADANI 720 Er‘:‘p::;‘;:hﬁ_‘“m";ﬂfgfa:; a”ﬁaﬁrﬂ“;:’;mi‘f“““ South: By
(NBT) Fﬁ# EROGINANDAREEALANL R} MR AchaRiE THADAM) 2} Hypothecation of Stock & Book Debis on the above property.
' . i . Date 08/04/2025 Chief Manager & Authorized Officer
PLAGE : FUINE BATE - U3.04.2040 PLACE : PUNE DATE : 09.04.2025 Place : Pune Bank of Maharashtra
' Name of Barrowers, Total claim | Date of 13(2)
+YEseANK YES BANK LIMITED o R Ca-Borrowers, e s e Proriea! | amoun s per| _ Wotie
Registered Office : Yes Bank House, Western Express Highway, Santacruz (E), Mumbai, 400 055 o Morlgagors & Guarantors P 13(2) notice | MPA Date
Branch Office : YES Bank Lid.. Plot No. 694, Mutha Sumphony, Law College Road, Erandwane, Pune 411004 it AFHODOB | Vijay Bapurao Panhale | Secured Asset:- FLAT NO 102, FIRST FLOOR, - ——
=L iNpLe [ ] B Ly k ooea1a7g and WING NO, |, SHREE SIDDHIVINAYAK PARK, GAT 14,85 Hil-l.l]‘l Tﬁﬁﬁ
Nofice is heraby given that the under mentioned borrower(s)' co-borrower(s)’ guarantor(s)/mortgagor({s) who have Sheetal Vijay Panhale Eﬁﬂtg- fl:tg;sfﬂ VILLAGE MOUJE WADKI DIST-
defaulted in the rapayment of principal and interest of the loan facility obtained By them from the Bank and whosa loan
accounts have been classified as Non-Parforming Assets (NFA). The notices were issued to them under Section 13(2) of the 14 AFHO0O08 | Dinesh Rajesing Pawar | Secured Assel: FLAT NO B-412, FOURTH Rs 98-07-2025
Securitization and Re-construction of Financial Assets and Enforcement of Security Intarest Act 2002 (SARFAESI Act) calling |1z2rzm & FLOOR, WING-B, SARA KASTURI BLIDING B | 14~'HE.E‘1?.IE 13-09-2024
upon them torepay the amount mantioned in the respective demand notice. In connection with above, notica is hereby givan Jayshri Dinesh Pawar | GAT NO. 1382, VILLAGE- CHAKAN, PUNE -
once again to the below mentionad borrower(s)/ co-borrower(s) guarantor(s)’ mortgagor(s) by way of this public notice & 410501
are hereby called wpon to make payment of outstanding amount indicated herein below together with further intarest ;
thareon, within 60 days from the date of publication of this notice, failing which further steps will be taken after expiry of said |15 HLNODOS |  Ganesh Vitthal Jadhav | Secured Assel: FLAT NO 302, THIRD FLOOR, Rs. 28-02-2025
B0 days under sub-section (4) of Section 13 of SARFAESI Act 01225370 P 'I.I"Ifhal PR SUMAN RENAISSANCE, S.M0.51. PLOT) gg 73 144.30|13-912024
Details of the Demand Notice/ Borrowers/Mortgaged Properly arda ¥ilihal Jadhay | NO.113, VILLAGE - DHANORI & ALONG WITH
. ONE COVERED CAR PARKING, PUNE - 411015
BN e Wame of Borrowers, Description f martgaged property Total claim | Dale of 13(2)
H: N Co-Borrowers, (Hull address as per 13{2] notice amount as per Notice 16 HLNO0O8 | Gaurres Gopal Bhambure |Secured Asset:- PLOT NO, 240, NISARG Rs. 98-02-2025
] o Martgagors & Guaranlors 13i2) nofice | NPA Dale 01184964 & SOCIETY, GAT NO. 274/2/C, NEAR VIVA 25,28,151.52| 13-11-2024
(| AFHOD43 |  Nita Himmat Pokar  |Secured Asset- FLAT NO. 52 ZND FLR, s S—— Alka Gopal Bhambure | SOCIETY, OFF MULSHIROAD, PIRANGUT, PUNE
01378580 and PARICHAY ENCLAVE, R S.NO. 1038:2, AWARD. | 93 55 577 13| 73112008 =411
Mr.Himmat Kantilal Pokar | KASABA KARVEER, KOLHAPUR-4TG006 o 47| AFHOOD8 |  Kalyani Ashish Shelar | Secured Asset:- FLAT NO 103, FIRST FLOOR, Rs. 28.02-2025
o | AFHOOOB | Akshya Trimbakappa | Secured Asset:- FLAT NO 304 THIRD FLOOR. | po |gr.00.2005 ] | CToo0000 4 WING: B, DEVAA NISARG, GAT NO.172.1 93 84 162.81| 07062024
01166462  Samshefteand | JA| GANESH BUILDING SNO 1032 PLOT NO| 5 co 51 43| 1452001 Ashish Sampat Shelar | VILLAGE - KIRKATWADI, TALUKA- HAVELI
Prashant Trimbakappa | .37 AND 38 VADGAON, TALUKA- MAVAL. DIST- BRI 1&- PLUNE-411023
i oot 5| AFHO008 | Laxman Shankar Dhanawat |Secured Asset- FLAT NO. 412, WING - A .|  pe | 8-02-2025
3| AFHODD8 |  Digambar Gangaram | Secured Asset:- FLAT NO. 615, SIXTH FLOOR, R o7-02.2005 | | 00527301 & SHUBHAM SERENITY, GAT ND. 404, CHANDE. | 29 35 806.22 | 13.09.2024
00614655 Kasture and Godavari | BUILDING NO.1, WING AVRINDAVAN, VILLAGE | 5q a6 676.93 4122024 Laxmi Laxman Dhanawal | TALLUKA - MULSHI, PUNE-412115 et
Digambar Kasture -CHIKHAL |, TALUKA- HAVELI, PUNE- 411062 .
19 MICO0430) Mahadev Ananda Powar |Secured Assel:- C.5 NO. 466 ALONG WITH Rs 98.02-2025
4| AFHOOOB | Maruti Vithobd Hatekar | Secured Assel- FLAT NO 503 5TH FLOOR Rs: 07-02-2025 1577331 & CONSTRUCTION THEREON (GRAMPANGHAYAT | 44 68.228.20 TRTETTT]
] and DUILOING L, SHO T HAPPYCITYVARALE | 12,04,495.43 | 30-09-2024 Sangita Mahadey Powar | MILKAR NO, 573) , KOTOLI, TAL - KARVEER,
DAY MY TSI Rhlitimiatict DIST- KOLHAPUR 416230
5 AFHOODE | Mobin Alimoddin Shaikh | Secured Asset- FLAT ND 807, EIGHT FLOOR | Rs. 07-02-2025 AFHOD430| Mallappa Jinappa Sidnale | Secored Asset:- FLAT NO 39, BUILDING 34, " 8-02-2075
01337521 and WING C. MANTRA CITY 360. TALEGAON|yy n7 457 84| 1592.2004 | | 1598562 & FIFTH FLOOR. TULJABHAVANI NAGAR Y L L
Ajim Alimoddin Shaikh | DABHADE, TALUKA- MAVAL, PUNE-411035 adibe st B S A . : | 11,23,705.80 | 73-06-2024
AFHOD430| Savita Mallappa Sidanale | C 7.5 N0 20417/7, ICHALKARNJI, KOLHAPUR-
B AFHODDB Pravin Suresh Misal Secured Assef:- FLAT MO 505, FIFTH FLOOR Rs 07-02-2025 0775304 416115
00352203 and MWING B, FORTUNR HILL TOP, SR NO.115/72, : T >
Sawall Pravin Misal | CHAVISAWAD]. ALANDI PUNE- 411039 17,99,033.51 31-12-2024 | | AFHOOO8 | Mangesh Purushottam | Secured Asset- FLAT NO B-102 FIRST FLODR. R 28-02-2005
00190485 Patil & Smita Hailﬂdrﬂ UTSAY RESIDENCY, GAT NO. 89572 VILLAGE 17.15,955.79 m
7| AFHOODG |  SagarDaita Sakhare | Secured Assek- FLAT NO 902 NINETHFLOOR, | pe | grp2:2005 Bhokare (Wite of Mangesh | 1QLJE KOREGAON BHIMA, TALUKA-SHIRUR,
00337275 and WING A, RMK-NATURES CLASSIC, S|.4g 39 599 00| 73:10.208 Purushaitam Palil) PUNE-419216
Sonabai Dattatray Sakhare | No.60/2/1/1, TALEGAON DABHADE, TALUKA-| ~ o
MAVAL, CHARAN ROAD, PUNE - 410507 77 AFHOODO8 Mohammad Israr Secured Assel:- FLAT NO 205, 2 ND FLOOR . Rz 28-02-2075
DOTE100 & - g P
g | AFHODD8 | Swapnil Maruti Kekare | Secured Asset:- FLAT NO 7. 1ST FLOOR,|  po | gr.00-2005 it i e 5:';1Er:'f&éﬁsﬁuﬁ';'[gU&’EU“ETEEE;‘*LU”& 12,31,552.99| 13-01-2025
00249884 and BUILDING NO 1, BHREE S\WAMI SAMARATH NAGAR 883 EE:JI] P ey ; '
Shobhabai Maruti Kekare | BUILDING, SN0 111 AND 2 VILLAGE -TALEGADN | ™ 13-01-2024 412216
DABHADE, TALUKA -MAVAL, PUNE - 410507 5| AFHOO008 | Nagesh Namdev Dharerao | Secured Asset:- FLAT NO 06, GROUND FLOOR, Rs S R
o |MOROOOB| Dhananjay Pralhad Alias | Secured Asset- FLAT NO. 22, 6TH FLOOR, Rs io-n2-2005 | | DO7BG55E ) & WING A, GRUHANAGAN, GAT NO. 761.| 7 pg272.99 | 13012025
01218287 Vilas Belsare BUILDING B2, GREENWOODS HOUSING| g 99 151.05|73:10.2024 Monika Nagesh Dharerav | MHATDBACHI ALANDI, TALUKA-HAVELI, PUNE
& SOCIETY, DHAYARIGADN, SR. ND. 112017, -412201
TAL -HAVELI, DIST.- PUNE - 411047 rr=
Sl Frafliod Dotsore 4| MICD00BO|  Nikhil Subhash Ghanwat |Secured Asset:- RESIDENTIALHOUSEND.B34.|  pe | og.g2.0005
10 MORDDOB| Jarande Construction, | Secured Assel:- SHOP NO. 5 ADMEASURING TOTAL Rs. 10-02-2075 1378707 & G+2 FLOORS, SURVEY ND.131/2, CTS NO.| 39 34 1'2,] 04| 02-01-2025
00295757  Nitin Mhasku Jarande | AREA 55.93 S0 MTRS., STILT FLOOR, GANARAL | 5 g e 3| 220 Subhash Vitthal Ghanwal | 2444, CHINCHWAD, TALUKA- HAVELI, PUNE -|
& TERRACE, CTS NO. 59, HISSA NO. 1474 | =000t 411023
Hirmala Nilin Jarande MO HAMMADWADI TAL - HAVELL DIST, PLINE - 24
25 HLNOODS | Rahul Bhausaheb Vanve |Secured Assel:- FLAT NO 705, SEVENTH s 98-02-2025
1 AFHOODE Mukta Shivaji Yadav Secured Asset:- FLAT NO 605, 6TH FLOOR, Rs. 12-02-2025 01491668 & FLOOR, BUILDING NO C, SHREE SAl HILLS a4 24 2.33 ) WIE
00347810 and BUILDING NO D-3, SANGAM REALTY PLAYTOR 3.41.505.00 | 7107072 Vanve Madhurl Rahul | PHASE 1. GAT NO.79 KESMAND. PUNE -| = Bl
q 3 i § i 4 31'1“'2'}24 ' * L . !
Laxmi Shivaji Yadav ~ |PAUD O, GAT NO.272, VILLAGE PALID TALLIKA 412907 & ALONGWITH ONE CAR PARKING
MULEH, PUKE- 42108
{HLNODO&0) Ravindra Abhiman Shinde |Secured Assel:- FLAT NO 203, SECOND FLOOR,
12|18345774|Maa Enterprises, | SecuredAsset 1)FlatNo. B, Siltfirstfloor, Bullding R 26 : Rs. 26-02-2025
_ i T 5. 18-02-2025 1064437, & GAT NO 849 TO 854 , PLOT NO.6, CHANDRA | 95 sp 815.58
Nandkumar Gangabishan - B, Wing - . in project kngm as Sawintly oo gg'ge gaore=oc | |HLNG00SO| Aruna Abhiman Shinde B S |z
e ot gt Paratise”, Piot Mo, 12 fo 23, situated af Baramayi[+99,99,205.83 01-01-2025 MUKUT OLD S. NO. 130, WAGHOLI , TALUKA-
Wakchoure & Dipalge|G/min. Tal- Baramat, Dist- Pune, 1109798 HAVEL| , PUNE- 412207
2} Shop Mo. 18, Ground Floor, in bullding known a5 2
Somnath Wakchoure, Mis|.. Square Premises”. now society known as o7(AFHO0430| Shubham Dadaso Jadhav | Secured Asset:- FLAT NO 30, FOLURTH FLOOR, Rs. 28-02-2025
Golden Bricks Weekend | .ponoi) Souare Premises Co Op Housing Society”, 0638660 & BUILDING ND.2 A, C.T.5 NO. 20417/6.| 42 43 316.56 | 13.07-2025
Homes Pvl. Ltd. & Dushyant | g Mo, P-211, logated at willage- Rui, Tal- Vandana Dadaso Jadhav |TULJABHAVANI NAGAR, SHAHAPUR
Gopal Khanna Baramat, Dist.- Pung. _ ICHALKARNI, KOLHAPUR - 416121
3) Flat No. 09, on second figor, Bullding No. - B, x
Wing Mo. E, praject knawn as "Sawani Paradiza”, o |AFHOD0B0| Swapnil Sampat Bhosale | Secured Assel:- FLAT NO 408, FOURTH FLOOR, Rs 28.02-2025
Survey No. 255/2, Plat Mo. 12 to 23, situated at 0940160 & WING B, NISARG, C.T5. NO 154, 156 & 157, | 45,78 4:55.” 05-01-2025
Baramati Emmm.Tal.-E:arqrrmﬂ.ﬁs!.-Nn&. Abhiruehi Mohan URULI DEVACH!. TALUKA HAVELl PUNE -| =
4] Flat Na. B, 15l foor, in the sociely known as Nimbalkar 412708
"Sairang Cao Op. Housing Society Ltd., Plot No R-15,
sitiuted atviflage— Rai, Tal - Baramatl, ist - Fune |HLNOOD8D|  Vaishnavi Gajanan | Secured Asset:- FLAT NO 4, SECOND FLOOR
i £ i . ’ ’ Rs. 28-02-2025
Y IO MR R2:TRren arlies puring. 47550 5. Mits:, 1095347 Khopade & JAI GANESH AVENLIE CHS LTD, SURVEY NO. 60, i
Plot No. 82/2 ares admeasuring 43060 Sq, Mirs., Kiran Uttam Bhasale ; : 33,52,500.82 | 13-11-2023
Plot No. 8213 area admeasuring 52730 Sg. Mtrs., ' HISSA NO 2, EA371, KONDHWA BUDRUK.
Plot No, 82/4 area admeasuring 2762.20 Sq. Mirs, PUNE- 411048 AND ALONG WITH SINGLE
Plot Mo, B2'5 area admeasdring 1009,10 5q. Mirs., COVERED CAR PARKING
Plot Mo, B2/ area admeasienng 994,50 Sq. Mirs,
Plot No. 82/7 area admeasuring 331.80 Sq. Mirs,, 4p/HLNOO0BO|  Vikram Shirish Kalate | Secured Assel- FLAT NO. 1203, 12 FLODR, Rs 28022025
Plot o, B2/8 area admeasuring 406 5q. Mirs,, Plat 1680527 & BUILDING A, 173 WEST OAKS GO OP. HOUSING | g7 27 EE—“ 00| 13-01-2025
Mo, B2'% area HIIII'I'IEEE-H-[II'II;I 40F E-’-] MTTE.. Plot No. qu” l“h-am Hahll Sm!ml_m SUH"JI'E'T'NQ 1?3 HISSA NIJ En'?ﬂ."‘ P : B
8210 araa admeasuring 54880 Sq, Mtrs., Plat Mo, : R : ;
8211 area admeasoring 387.50 5q. Mirs., Plat No. WAKAD, TAL.- MULSHI, DiST, PUNE 411057
82/12 area admeasuring 406 Sq. Mirs., Plat No. ALONGWITH ONE COVERED CAR PARKING
82N 3-area admeasuring 387,50 5g, Mirs., Plat No. PR
E:'Llllll-lr area ﬂﬂmﬂﬂgli“nr:l 3915{: E” M“S-.. FI':I[ HI:I 31 HFI'HIMEU WIHIHII'H U'HH]' Siﬁﬂh. EIIECU I'EIZI AEE’E‘I FLAT r'“:l H:” ? TUTH FLE":IH HE- ?E_HE_EDEE
82/18 arag ﬂ.dﬂ'IE'-EEL'.'I'iI'II;I 426,30 50, Mirs., Plat No. 1632966 Mamia Kumari BUILDIMG NO. C4, XREIA EIFFEL CITY. PHASE 10.99.764.57 m
8219 area admeasuring 534 Sq. Mirs., Plat No & ) 2. NAGARPARISHAD CHAKAN, TAL.- KHED,
B2/20 area admeasuring 377 Sq. Mirs,, Flot No. Madhu Kumari DIST.- PUME 410501
B2/25 ad ing 391.50 Sg. Mtrs., Plat No. Ty . .
90/95 er; afm'i:::j':gg 171 E_ﬂ_q I'-'|1r:. F,,; ME. Further, this is to bring to your attention that under Sec.13(8) of SARFAESI Act, where the amount of dues of the
82/27 area admeasuring 484 Sq. Mirs., Plat No. secured creditor together with all costs, charges and expenses incurred by secured creditor is tendered fo the

secured creditar at any time before the date of publication of natice for the public auctions tender/ private treaty, the
securedassetshall not be sold ortransferred and no further steps shall be taken for transferor sale of that secured assel

Place : Pune/Molhapur
Date ; 09-04-2025

Sd/- Authorized Oificer
YES Bank Limited
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% & HRfSY : BT P. 471/472 vﬁﬁm—s‘ THCH, q01-411037.

www.vishweshwarbank.com

| SmERyaTw
IR g AR ARG, WIAGR, SAIGR d BoigR AT PHedfIvatd
d &6, The Banking Companies Act (Period of Preservation of
Records) Rules 1985 Wtfiel TRQIJAR dhd Arfler a7mg a
HIATHRIT T XIS ST PRIGIT IATe.

AR . 31.03.2017 Rqd | IB1S T FRUATT AUR TR, AT
Pt BRGUS FeUTHT debehgd & SRe TR AR A
TRIE TR 15 Qg 31 e BRIGUAT qUfIeT<Ig

oA ST eeT ATAHE IRt AT 3 HTeR 7T,

ATt 3TEarer 8 WAy fafiee

NS FHraterd : Aidiele gl 2R, Teage TR Te, Wes el
T TR, wed, HeE - 400025, et : hfquery @motilaloswal.com
CIN No. - U65923MH2013PLC248741

motilal
oswal

WA SNHaTeT B WraAT fafies (‘“THeiivauthuer’”) (e ST 6 T hiuerT
o, U sfieErett SITOTHY) AR TSTEHAR Wered i ST I TorFAR A (e THET "SR
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TfesTos, WY, SRR Y, RS, Wil Wy - 4164167 ("G W) AT Yo qen
THSITATHTE A TR FTAET, 2002 T ARG A T FE el 3, A1 G AT e
afher o / Wifee 7 feaien wetaeia g e, FHierl Ie Gd el STl SR heier 7
fearaean freiifid Femada @ien dafte e / i a1 GUe TICTme shigd eFuaT SR 3,
T UHSITRTHTE F1 FTEAT ST SRR ferelil et faha ST AT foreha HUaT goegeh sFaeie
wwmmwm/mmwmm

SERTUT : TUT

A : 10.04.2025

. SuaTe 3 foh 1 AT ferfeeiean aRfdtermed e fosiien svi
T 3ot FaaRICT eciet IR e, T o aorcare) e ar e
3Mfien 313151. 7 70T 3 PO &l RO §ch STETEER IEUR el FG el HIeHHr=Al euTdicl foshl, JTeaees, WIS, wIegl, S,
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T, 2017 wfie e 14) ) el EE, e T v, Frea g e e S A ad s
THUHT s iy 3far yrage fafies = o s 3fn A el S Sz
YRTYRSI T& IUTATEIS 373 [T . Héra vﬁama(ﬁa? AT AT
. %, | @erwe (3R
3. duie quf
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4. |PTRe TR FlURT steog U72900PN2021FTC204807 (3) il st Frehm;
m/mﬁamﬁaahw %R/ 338R/3| 22333 | () SreTERs feRw A wrEei
Eilca wife . ¥ = (%) =T STeTETRS frem,
5. | laRe &N =T Aeulied I GBI | Uie SHHID F3/603, Hite ifid, (R) forspw sremaTRe frerm,
ST U (3T S 31/2/1/30A, SEIVER HIcH), HILES, g0, (3) T sramETes e
HERTP, HR, 411038 2. |ur/2/ 3385/2 ’3 (37) Fferfar germ frem;
6. |PrIRC saiter Teuld feara@Ry | o’/08/R034 e . 937 (&) 3AmTTeraT FHaR
T gvarn fefi uz/ 3366/4 e (%) v Fre T HEi
7. | SETHT A, SEETEEI U, | 9. fred diea wte %. /33 - (2) frf v e,
SAGRIBTET SRIBH HHip, or, At ATCIct Hrer BT 3T SRHRAT Gramct (R) Tt iRt fepm;
ST TaT Aevh HHi: BIRR Pic, TEHR TR . 2 0, -411009 (3) it vt s ;
Saferaren T (3) aTemETRE freT AT HECER
3T T GA errédie, 77, fastar TR il 1—%‘%) %ﬂ’i’lmﬁg?ﬁw
PIer, 2147 eIR1d U8, goI-411030 AT ’
shilpa.dixit@kmdscs.com — (3) 'ﬁﬁﬂ IS
NACEN A 3. |43/ %, /3H|338E/Y 3 #fiepia famrht e
IBBI/IPA-002/IP-N00756/2019 -2020/12563 ¥. |43/ 3388/Y “& () FAferfraTs g
8. | QN TR PRI el G | {/oW/R0Y, %% /@A %.3 |338%/R %3 () sTeETRs fem a7 HrEeEit
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g YRId AT Id B THTAT s AiH 31 e fiftes o 3 < uftw (3) Frspm TR e
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UNTYRII QRIATHE SHTI GTd TUTAT fehdl SIag 11 Ugai I+ |G PHRIdd. (?) TS TRt Fepm ;
B T R RvarTs], T8 www.ibbi.govin T S ARR S RaeeR a1 (3) aifi v Frm;
3T 3T (@5 s ufshan fafgd, 2017 ) e d STSTiIS B b, 31Tt famien 90 TR, 2034
QI fehell f= el RUTR <Td HIER chedild &S B bl T aE
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31.3.51. WaY Hedl, PRI AR “Work of supply & installation of
Boltless (C Type) Wedge Connectors for 220kV & 132kV Lines
at LMSND Vishramabag & Borgaon under EHV_ O&M Dn.,
Sangli” STHBRAT AT BATCGRIDZ 5 §— AR A e,
T SIRTB.UHT. b, 9000034489, Higulihd waeer fafkd
TPt BRY (49T W httpi/isrmetender. mahatransco.in @
ITATSCA SIS o] Hg AT,

(9) @ fAfeT ST eTs TR Had - 03-0¥—-03Y T 9]-08-
201y () Ffder Raeror siftm a’ie a 3% - 93-08-303Y FARY
9.00 ORI, (3) T Sesv afte @ 9% :- 9]-0¥-2024 U
2.30 AT, CBITepeT diS & 20-08-203Y GURT 2,30 dTeTall HHIASNA dts
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& 3iis wERTSE & Prer :
Bank of Maharashtra '(vﬂiﬁl:i’l‘la', 1501, 9T SisE N,
o uftar: ow i 90T 411 005

b 3fTh HERTES ar S7ifT HfRif¥a diefiqr /e veraiegT f3. 07.04.2025
ISt AX1/SEC/01/2025-26 HTET AIaRes (fier Amfiomd (qifes aveft anflr
e eft) STRRT HRieg deft g,

TRAErIEt 5 (IRued) / @ 3T TERIEeAT HivcdadR 3iifhw
W, qOR, qUr Jfe T FuRe FRfaardt Wi R,
TENRe dRN dole Rrdm (dwfivr), @Rer dode Redm
(EHTR), TaA—X ST TR MY St fSeaer Rivdia e qRaeT
ffer wvs S https:/iwww.bankofmaharashtra.in 37 deRfged” ‘IeX
AFH’ T YT T el TS

PIUCTE BRU 7 AT STRYBUT Hfehar g awuar fohar qaffaria axvarar
ARYHR ST I ST 3R T R e

STeT ATfeed IS www.mahatransco.in a1 JSTECaR Y. DIV
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i1t I ST 3L,

areflerep arfriT,

=it 8 waaw fafiee
HIUNE R : 302, 37 HSTell, Halrd <o, T T, Wiaskst
(), HeFE - 400054, G ShTATerT : Ueel Toicll, TR =,
FAfeT . Th2 ST TH4, TSR J€, SNl <k, TSI 3,
TR 416001, TERE.

foRfdl Ene (TRRE) %od, 2002 TWHiA M 3(1) W8 amEvEE o
foeferRrm sfe femgRm i FREfeT oy 3iT TPHET i faafd
A 3, 2002 AT TR 13(2) 3fata. sanerefl, frerearedear ¥ =it o wrE
fefies (Suauthuet ) =1 Witk AR SR wi feeRemeem e Reeaem oiie
TS STHEE 3T TR S ferfd oRe 3fae, 2002 (3 HEa) Siwd
T FreRfdt See (TR Fed, 2002 Wdiet FRm 3 Te Irevard Jur= e
13(12) SATIq TR FOA ST SRRl 9T Hid, e ST
13(2) SfeRiA AFTOT FEAT PRI SRt oTE S @t g Wi heiar (¢ HeX
feTeRTag 60 fEamia o7 A el U STl 210, adel Hewiq Hew TeX
SR A sl PR T R SEASE A JOTN WA TG Feiferd fetinimgT

eqasy

home finance

e d fel.
b ieufieRa wrater : 157 o, MEYY, PIeaR - 416001
RBLBANK  frisr smater : o aee e, 20 1 7efell, R 24 841,
apno ka bank  JTet Se A, TSR Wes (UfEM), TG WIS T8
(ufem), gak - 400013.

AT TeIeT arem =T
(TareT uTeTH whivar) fram 8(1)

=, FreEeleR ¥ oNEed o fa. o wited st oRE e
forglerRrem e fergar it wrHl-weTe of¥ey sfe TwMie i faefe
geRe Ifae, 2002 3iava onftr faeRfe e (TIRRAR) Fed, 2002 =0 f@m 8 9
9 W8 ATEUA AURAT TG 13 (12) ST STaTel Hvard STTed SHewRi=n AR
T et WA A 809002850114 <A HEHA f&. 09/05/2024 IS UH HAOH
T YISl S FeiaR . TRl STesho 2o (3TSIeR J TeUER), GY. M T8
BT (- STSIER 9 TRIVER ), AT AU Yaa TG heted SR st @l 3. Tee
f&. 08/05/2024 Ift AR THOT Fhellh! WA . 11,51,728/~ =1 o1 Wl Brvar=An
ARG 60 fEari=r 3T “ROT U ATETE FRUATT e .

QR TG ThHE TS HUA 3THHY S FHoiqr d THHmH S g
FRUA AT T TERETENERAT el FE 9 TE arved Aome 9 sifafemre
AT 13(4) ATd I TECl A AT SUERE AR % fe
08/04/2025 ISt WA G0 SHeledT IR AR Teael qre Sieial 37E.

FSleR 9 FIEHER SHOE AER GEEiiiE gEa S 39 @ 9
TICTFRrAT HEHTd ShIOTATE SHEER e 4 STIOT ST HIUTTe! SAdER Heard o STRaTe
= . e o) T SheledT ThHAT ST TEdel SIS IR S,

ARUT AT auie :

wRoTT 3o / SR agetie feriehTaEiAT YT SIS |l Yo AR 60
fEa™i™ 3T STAUFRTEThS N Fal. Hel Raher=l SHeEd el ST U

HE TR FSIGR I @refier Ifsd T STEUETE S AT W Sl S

wHeter / e Ao gEAT | R Ao gt
RIEkIc forien efoT TR | (3TIeT WieTHwT)
1. %St @Td 3. : HLO0018676, | 19/03/2025 | fieseha . 652/2, wréiet
IR ITET %. 7,66,019/- |, waut Te, T- RIGT,
oft. wfem s oy, . g ATeTehT- Shia, Foear-
wfew 4, oft. s forg =it RICETIT- 416207.

TR FHoleR TR R AR STIUHT F 9ROT FH0A 370 e, TTTRe
R T SfEEr STess 13 (4) Sidiid QT TRifeg HRAR o HA T
9 IS BN T F RO A e Ha W iGN SR STHdie. WaX
sl TR FHoler I STITHTA =1 oRal Id- e sk, aeugt
R 3121 HIVTITE Wb TR TG Hard HIeTRe SdiaRoT Shevar Wfasifed shvand o
TR, T stffrmrdier féram @ siawia qaR varq steiesn Frmimsic R Seer

qEa 9 / féar 2 B TR,
Toepror : TR @1/~ e Sttt
feamies : 10.04.2025 T B T fefiee

HINDUJA

HINDUJA HOUSING FINANCE LIMITED &,
HIUNE AT - . 167-169,2 T STl 7007 Feld Teme, T -600 015.
VRET ST : W el fafeen, gfee Feien, 9 S =i, S ame I
FS, 0 TERE- 411016. $-Ue : auction@hindujahousingfinance.com
AUk ShATeh : TRA9T TaE - 9011858221, HIAHIT SHID - 9823244498,
ST WET - 9921838973, Toehm ToTae - 9420848654,

”~
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BF UTILITIES LIMITED

Regd. Off.: Mundhwa, Pune Cantonment, Pune-411036 CIN : L40108PN2000PLC015323

Trerferagiv ofe Remga 31t wErTgrere 3w sie TaE< 3w
TaerfEt gewe siae, 2002 =T 31T 13 [2] Siata AWTOT FEAT.
fegon TSR WA fafiee o witdd S sTacTedn FeRaneReR T

KALYANI Tel: 91 7719004777 Email : secretarial@bfutilities.com  Website : www.bfutilities.com ST FFM 3 IE AT R e 13(12) Siad WeH o SR
Extract of Statement of Unaudited Consolidated Financial results for the Quarter and Nine Months ended 31 December, 2024. fTeTsTeii o 3t Gerre Tiiedre _V‘R@‘TRI" 60 fesrie 31 Heieiq germed
®in Lakhs) TG el ThET TRAhS FUATRI GIeel HeiaRiat ST He 13(2)
st Quarter Ended Nine Months Ended Year Ended SRR ﬁwﬁ afwmagﬁmaamvﬂﬁ Aol e i ﬁﬁ
: Particulars st t st st st st e I faarg dred EN & A TR TBeT5
No, 31% December,| 30" September,| 31" December,| 31* December, | 31* December, 31* March,
2024 2024 2023 2024 2023 2024 W S T T F AN e Fereviie s e S, A e
u dited u dited u dited u dited u dited Audited Wwaﬂ%
naudite naudite naudite naudite naudite udite st atst 3. MH/BAR/PHAL/A000000004 TTfot 20012025
1 | Total Income from operations 20,983.50 22,134.03 24,553.26 62,862.89 72,712.20 96,931.90 MH/PNE/BRMT/A000000301. %, 15,28,052/-
2 | Net Profit / (Loss) for the period (before tax and 1. 9, fram sifire Ferewt 2. o, afera wifdreRta . 18/01/2025 st TER.
exceptional items) 11,399.54 12,558.08 10,132.66 34,736.96 28,332.61 39,193.62 Tereant 3. 1Y, Rrer vifbtenia demeent AT i ¢ 06.01.2025
3 | Net Profit / (Loss) for the period before tax (after WA S UEieT Wiemed §d We Wi qehs, SHIA Wi e wh.
exceptional items) 11,399.54 12,558.08 10,132.66 34,736.96 28,332.61 39,193.62 256/3/8/1/7 (ST T2 . 256/3/3), TIT AT . 17, HISTIT &7thes AR 00%.
4 | Net Profit / (Loss) for the period after tax (after 01.25 3T WIS 101.25 it e ‘&ﬁ! o ST WS AR 750 <. he, M -
exceptional items) 8,392.70 9,100.61 7,603.78 25,430.29 22,371.96 30,350.78 et . e, feRT - ey aver fRerd, s S g, S siw s
Total G hensive i for th iod mmmmwmmm(mw
5| Total Comprehensive income for the perio S U Wefi). ST ST R« ge : wite . 18, Ui : wie|
[Comprising Profit/ (Loss) for the period (after tax) 8,393.40 9,110.75 7,611.82 25,443.86 22,383.54 30,294.73 . 16, I : T, T : T F. 256/4
and other Comprehensive Income (after tax)] MH/PN1I;(TRJIA000000092 o 36032025
6 | Equity Share Capital 1,883.38 1,883.38 1,883.38 1,883.38 1,883.38 1,883.38 COJ/CPC/CPOF/A000004033. F. 64,43,995/-
7 | Other Equity (Including Non Controlling Interest) 1. oft. AT FereTTer MTRaTE 2. 26/03/2025 IAsf TR,
8 | Earning Per Share (of Z 5/- each - not annualised) 2. |Y. eTet A MAHATS T feHieh : 05.03.2025
Basic: 9.21 10.39 9.91 29.42 29.21 39.12 T S :géamm%éwé@gmgar%,ﬁarﬁrwﬁm 802, HISTHTY
Diluted : 9.21 10.39 9.91 29.42 29.21 3912 s AT 1020 . . WU 94.760 . W, T QsTthes Trard Werr 200 HISTHTT

Notes : The above is an extract of the detailed format of Quarterly Unaudited Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Unaudited Financial Results are available on
www.nseindia.com, www.bseindia.com and on the Company website www.bfutilities.com.

Place : Pune
Date :9 April, 2025

For BF Utilities Limited

B S Mitkari
Whole-Time Director
DIN: 03632549

CIN:

homeﬁr.s_'_t

Home First Finance Company India Limited
L65990MH2010PLC240703
Website: homefirstindia.com

Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com
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